| TEM NO. 204 COURT NO. 10 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).4797-4798/2003

(From the judgenent and order dated 25/09/2002 in CW No. 2944/2001 and CWP No.
2487/ 2001 of The HI GH COURT OF DELH AT N. DELHI)

CHAI RVAN, Al RPORT AUTHORI TY OF | NDI A Petitioner(s)

VERSUS

ECI L RAPI SCAN LTD. & ORS. Respondent ( s)

(Wth prayer for interimrelief )
(For final disposal)

Date: 16/12/2005 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ARUN KUNVAR
HON BLE MR JUSTICE G P. MATHUR

For Petitioner(s)
M s. Rachana Joshi |ssar, Adv.

For Respondent (s)
M. Arun K. Sinha, Adv.
M.G S. Sistani, Adv.
M . Rakesh Si ngh, Adv.
M . Mukesh Kurmar Si nha, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

In view of the letter circulated by counsel for the petitioner,
e adj ourned

by two weeks.

the matters ar



( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



